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[Shri Sarada  Mohanty] 

provement due to the damages caused by the 
flood. It is estimated that more than Rs. 1, 000 
crores would be required tor this purpose. 

The State Government has moved the 
Centre for its assistance. The honourable 
Prime Minister visited this flood-affected area 
and promised to allocate Rs. 50 crores, but 
nothing has been done as yet. 

I am sorry that my friend, Shri Lenka, has 
given wrong information to the august House 
with a political motive. The Government of 
Orissa took prompt action to rehabilitate the 
flood-and-rain-affected people, and relief 
work was done immediately. Shri Biju 
Patnaik, the Chief Minister asked two of his 
Cabinet Ministers to proceed to the spot and 
take all necessary action for relief work, and 
they are there till now. 

Sir, I urge upon the Central Government to 
give sufficient monetary assistance t0 the State 
of Orissa, which is backward, to overcome the 
damages caused by rain and flood. Thank you, 
Sir. 

Insidents in Lucknow-Delhi Mail on 6th 
January, 1991 
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Demand for early decision    on    pension 
Scheme  for  working  Journalists 

SHRI KAPIL VERMA (Uttar Pradesh); 
Mr. Vive-Chairman Sir, I am grateful to you 
for giving me an opportunity to raise an 
important issue. 

The working journalists are greatly 
concerned about the inordinate delay on_ the 
part of the Government in enforcing a pension 
scheme for working journalists and other 
employees of news agencies in the country. 

The matter is under consideration since 
February, 1988 when the then Finance 
Minister, Mr. N. D. Tewari announced the 
Government's intention to frame such a 
scheme. An expert committee was appointed 
after several months, and it submitted its 
report in June, 1989 making definite proposals 
for framing a scheme of pension for working 
journalists and other employees of newspapers 
and   news   agencies. 

After sitting on the report for some time) 
the Government announced that a pension 
scheme would be framed for all categories of 
industrial employees and not merely 
journalists and other employees of newspaper 
agencies. But this requires a lot of preparatory 
work that will take a long time. The result is 
that neither journalists nor other industrial 
workers will get the pension at an early date. 
Thus the elements opposed to the grant of 
such pension for journalists have succeeded in 
sabotaging the move by putting it in cold 
storage for all practical purposes. 

Journalists are not opposed to other 
industrial workers getting this benefit. Ins 
fact, they very much support it. They 


